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BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).27705/2008

Kl NKAR KARMAKAR & ORS. Petitioner(s)
VERSUS
STATE OF WEST BENGAL & ORS. Respondent (s)

(Wth appln(s) for substitution,c/delay in filing substitution
appl n., i npl eadnent and office report ))

Date: 30/11/2011 This Petition was called on for hearing today.

R K. Ver ma, Adv.
I rshad Ahnmad, Adv.

For Petitioner(s) M.
M.

For Respondent (s)

M. C L. Sahu, Adv.

Abhijit Sengupta, Adv.
B. P. Yadav, Adv.

==

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await return of notice of respondent No. 16, 44, 68,
70, 73, 74 and 76
List the matter on 12.1.2012.

(SUNI L THOVAS)
S Regi strar



